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Petition(s) for Special Leave to Appeal (Civil) No(s).56 27/ 20038

(Fromthe judgenent and order dated 1 1/ 12/ 2007 inCWPNMN. 1112/ 2001
The HGH COUR T OF JUDOCA TURE AT ALL AHABAD

JAl PRAKASHGIPTA(D THR LRS. Petitioner(s)
VERSUS
Rl Y A Z AHAMA D & ANR Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT. and with prayer for interimrelief)

Date: 14/ 03/ 2008 This Petition was called on for hearing today.

CORA M :
HONBLEM JUSTI CETARUINCHAT TERJ EE
HONBLEM JUSTI CEHARJI TSINGHBEDI

For Petitioner(s)
Ms. Mona Raj vans hi, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

| ssue noti ce.

There shall be stay of operation of the inpugned judgnment in the neanwhile.

(Satish K. Y ad av) (Phool an Wati Arora)
Court Master Court Master

of



